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in Delhi who own their houses in the capital; 
and 

(b) if so, the details thereof and if not what 
are the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI OM MEHTA): (a) No, Sir. 

(b) The policy is being reviewed in 
consultation with other concerned Minis-
tries/Departments. 

Allotment of next below type quarters to 
Central Government Employees 

464. SHRI BHOLA PRASAD: Will 
the Minisler of WORKS AND HOUS 
ING be pleased to state whether Gov 
ernment have stopped allotment of quar 
ters to employees on next below basis 
including next below allotment to type 
IV; and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI OM MEHTA): According to the 
existing orders, Government servant? entitled 
to type V and above are eligible for allotment 
of accommodation in the next below type, as, 
in their case, priority is reckoned from the 
dates they continuously draw emoluments 
specified for the particular types. Officers 
entitled to type IV and below, are not 
considered for allotment in their next below 
types as their priority is determined on the 
basis of the total length of their service under 
the Central/State Government. 

Allocation of Funds for the construction of 
Government Quarters in the Capital 

465. SHRI BHOLA PRASAD: Will 
the Minister of WORKS AND HOUS 
ING be pleased to state: 

(a) whether Government have taken any 
final decision regarding the allocation of 
funds for the construction of Government 
quarters in the capital during the Fifth Five 
Year Plan; 

(b) if so, what are the details thereof and if 
not what are the reasons for the delay? 

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING  
(SHRI  OM   MEHTA):   (a) 
No. 

(b) Final financial outlay for the purpose is 
under examination in consultation with 
Planning Commission. 

Scales of pay in    different Universities 

466. SHRI MULKA GOVINDA 
REDDY : Will the Minister of EDUCA 
TION, SOCIAL WELFARE AND 
CULTURE be pleased to refer to the 
answer to Unstarred Question 104 given 
in the Rajya Sabha on 24th April, 1974 
and state; 

(a) the names of the Universities and State 
Government which have agreed to implement 
the recommendations of the University Grants 
Commission in respect of revised pay scales 
for University and College teachers; 

(b) by when new scales will be imple-
mented; and 

(c) the names of States which have not 
agreed and the reasons given by each   State? 

THE MINISTER OF EDUCATION, 
SOCIAL. WELFARE AND CULTURE 
(PROF. S. NURUL HASAN): (a) to (c) The 
Government of India have recently approved 
the revision of scales of pay for University 
and College teachers with effect from 1-1-
1973. The details of implementation of the 
scheme are being worked out in consultation 
with the University Grants Commission and 
these are expected to be circulated to all the 
State Governments shortly. State 
Governments are expected to take a decision 
after the details are circulated. 

Sanskrit Organisations 

467. SHRI P. K. KUNJACHEN: 
Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE 
be pleased to state the names of voluntary 
Sanskrit organisations which have been given 
grants and other financial assistance during 
the last three years, year-wise under the 
Central Scheme and the amount given to each 
organisation? 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION, SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D. P. YADAV): A 
statement is attached [See Appendix 
LXXXVIII, Annexure No 15.] 

†[Doctors going   abroad   after doing house 
surgeons' jobs in   India 

468. SHRI V. K. SAKHLECHA: Will the 
Minister of HEALTH AND FAMILY 
PLANNING be pleased to state: 

†[   ] English translation. 

 
(a) whethei it is a fact that most of the 

candidates doing M.B.B.S, course from the 
All India Institute of Medical Sciences, New 
Delhi go abroad, particularly to the United 
States of America either for further studies or 
for getting lucrative jobs in those countries 
after completing House jobs for 2 to 4 
months; 

(b) whether it is a fact that the candidates 
doing M.B.B.S, courses in the Institute are 
given preference for House 
jobs; 

(c) whether it is a fact that the selection in 
the Institute is made for a period of six 
months whereas 12 months House job is 
essential for post graduation in all other 
Medical Institutes; 

(d) what is the number of doctors who 
ware given appointment for House job in the 
Institute during the recent strike period and 
who had joined duty but could not perform 
their duties as a result of gherao and protest 
by other doctors and whether it is a fact that 
they arc not being allowed to join duty now?] 


